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ORDERS OF THE TRIBUNAL 

28.07.2005 

OA No. 14/2005 

Mr. C.B. Sharma, Counsel for the applicant. 
Mr. Hem ant Mathur, Counsel for the respondents .. 

Heard the learned .counsel fo~.the applicant; who submits that 
in view of.the. subsequent development Jte h()pe!? :of m,.geting justice,..-6 s:o 
he proposes to withdraw the application. The OA is allowed as:Jm•dng ~~­

. bem withdraW,;With no order as tp co~ts. 
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